


BEFORE THE NATIONAL GREEN TRIBUNAL

EASTERN ZONE BENCH, KOLKATA

Misc. Application No.44 of 2024
In

Original Case No.120 of 2015/EZ
Subrato Mookherjee
...Applicant

Versus

West Bengal Pollution Control Board and

others.

...Respondents

Affidavit in compliance with the order dated 21t March, 2025
passed by the Hon’ble Tribunal.

I, Shri Mona Chandra Singh Sawaiyan son of Late Amrit Lal Sawaiyan aged

about 59 years, by occupation- service, having place of work at Public

Health Engineering Department, Janaswasthya Karigari Bhawan “Nijalaya”,

7t Floor, CN-8, Street No.18, Sector-V, Bidhannagar, Kolkata 700091, do

hereby solemnly affirm and say as follows:

1.

I am the Joint Secretary, Public Health Engineering Department and I
am and have made myself well acquainted with the facts and
circumstances of the instant case. I have been duly authorized by the

respondent no. 25 ie. the Principal Secretary, Public Health

Ye ment to make and affirm the instant affidavit on his
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by the

Operation and | Work Order gate-pass
Maintenance- | No. 2.Expected date hospital  authority
1 year 398/SD of completion: - for commencement
dated lyear after | of field work by the
15.02.2024. | commencement | agency but yet to be
(original work | accorded. (Copy
only) enclosed and
marked as “R5)
Meanwhile in recent
time one meeting
was held on
28.03.2025 in
presence of Hospital,
Public Health
Engineering
Department, Public
Works Department
Official regarding
Administrative
Approval and
Financial Sanction
(AAFS) sent by the
Hospital Authority
for necessary
approval from
Health and Family
Welfare Department.
Beleghata ID | Acceptance | 1. Construction | Work order issued
and BG order work is after getting revised
Capacity-1 no.445/PC- | processing in full Administrative
MLD 1 dt. swing and 15% Approval and
Trial Run-3 01.08.2023 | physical work Financial Sanction
Months Work Order | has already been | (AAFS) on
Operation and 122/SD achieved. 13.06.2024
Maintenance- | dated 2. Expected date
1 year 26.06.2024. | of  completion:
31.01.2026
(Original ~ Work
only)
Medical NA 1.Tender held up
College for revised

Administrative

parts due to
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and

Capacity-1.5
MLD

Approval
Financial
Sanction (AAFS)

No ETP work is

done yet.

2.Expected

date/time of
completion:
Tentatively
Months(Original

work only)

18

unavailability of

requisite land area,

revised Detailed
Project Report
prepared

considering present
scenario and

submitted to Health

and Family Welfare
Department through

e-file no. PHE-
28012/4/2024-
SCHM CELL-
Department of
Public Health
Engineering (
Computer

N0.908582) and

subsequently hard

copy of Detailed

Project Report (DPR)
also submitted to
Hospital Authority
vide Office memo

no.431/SD dated

06.03.2024 for
accordance of
revised
Administrative
Approval and

Financial Sanction
(AAFS) which is still
pending. (Copy
enclosed herewith

and marked as”R6”)

6. | Lady Duffrin
Victoria
Capacity-0.3
MLD

As per
Detailed

Project Report

NA

1. Tender not yet
done as no clear
demarcated land
handed over by
the Hospital
Authority.

Revised DPR and

Several

AL
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submitted on | Thenoe — revised | W

February, Administrative herewith and

2020 Approval and | marked as “R7”).
Financial However, on

Sanction (AAFS) | enquiry, this office
may be needed ( requested  further
due to | vide memo 331/SD
enhancement of | dated  18.12.2024

GST and rates | for handover of clear

etc. as earlier AA | demarcated

& FS was | requisite land which
accorded in 2020) | is still pending for
after getting land | construction of ETP
No ETP work | (Copy enclosed
done yet herewith and
2.Expected date/ | marked as “R8).
time of
completion:
Tentatively 18
months ( Original
work only) after
finalization of
tender(Original

work only)

4. 1 say that from the said tabulation, it will be evident that due to
circumstances beyond the control of the PHE Department, the Effluent
Treatment Plant in respect of the aforesaid hospitals have been partially
completed. However, efforts are on to complete the ETPs in the
aforesaid six hospitals within the time stated in the aforesaid

tabulation.

5. I further say that on 7t October, 2020, the West Bengal Pollution

Control Board (WBPCB) filed an affidavit on behalf of the respondent
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2018). Under such circumstances, the WBPCB affirmed that the
installation of effluent treatment plant at hospital sites may not be
considered as necessary, Therefore, the process for installation of ETPs
in six hospitals got delayed. However, consequent upon the order dated
22nd July, 2021 of the Hon’ble NGT the work resumed in full force and
it is expected that the same may be completed as per aforesaid

tabulation sheet.

A copy of the affidavit dated 7t October, 2020 is annexed hereto and

marked Annexuer-RO.

6. I say that it has always been the endeavor of the PHE Department to
complete the work pertaining to public welfare as expeditiously as
possible but for the hurdles as stated above, the work gets delayed. It
is humbly prayed that this Hon’ble Tribunal may graciously be pleased
to pass necessary order or orders as it deem fit and proper in the

interest of justice

7. The statements made in paragraphs 1 to 5 are true to my knowledge
based on information derived from records and the rest are my

respectful submissions before this Hon’ble Tribunal.

Mowvg QRMA‘M Q“;‘g&\ W

Prepafed in my office Depo
~
: . Mona Chandra Singh Sawaiyan
l'vl'*r o . R
Joint Secretary

vocate
Department of P.H.E.

Govt. of West Bengal
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Verification

Verified at Kolkata, on this the l’;‘gf"‘f day of May, 2025, that the
contents of the affidavit are true and correct to the best of my knowledge
and belief derived from the record of the case. Nothing material has been

concealed therefrom and no part of the same are false.

Deponent
Mona Chandra Singh Sawaiyan

Vooua Choudes R 90“’“"3““'

Joint Secretary
Department of P.H.E.
Govt. of West Bengal

Identifi Yy me
SOLEMNLY&AFFIRMED

~ éclared Before me
Y . : Fﬁ ahtification Adv.
PP 56 ) oo %&n

NOTA
vocate N. DASGUPTA. Reg. No. 006/2022

CJMS’ Court, Govi. of W.B.

A3
N.DASGUPTA | .
Notary
Raegn. No. 0¢86/2022
3, Bankshal Street
. Calcutta-700001 »~
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GOVERNMENT OF WEST BENGAL
Public Health Engineering Department
Janaswasthya Karigari Bhawan (NIJALAYA)

3 s |
CN-8, STREET No. 18, CN BLOCK, SECTOR-V, BIDHANNAGAR, KOLKATA 70009
Tel. No. : +033-29520141, E-mail : secy@wbphed.gov.in

:07.05.2025
No. 41 (SG)/PHE/2025 Date: 07.0

LETTER OF AUTHORIZATION

[, Sri Surendra Gupta, in my capacity as the Principal Sccrélary of Public Health Engineering
Department, Government of West Bengal, hereby, authorize Shri Mona Chandra Singh Sawaiyan,
Joint Secretary of Public Health Engineering Department, Government of West Bengal, holding
Aadhaar No. 7918 0486 8959, to affirm the Affidavit on my behalf in M.A. No. 44 of 2024 arising out
of O.A. No. 120 of 2015 before the Hon"ble National Green Tribunal, Eastern Zone.

This authorization encompasses to verify the report at the time of affirmation.

The Specimen signature of Shri Mona Chandra Singh Sawaiyan authorized representative is

attested below:

-

-
(< )

(Surendra Gupta)o:)fr;] Long

Principal Secretary

@& Saw W/H/W\ SURENDRA GUPTA, IAs

" . Principal Secretary
(Mona Cj::ia;dsr; rs‘:;s;l Sawaiyan) Public Health Engineering Department

Government of West Bengal
Mona Chandra Singh Sawaiyan

) wes
Joint Secretary
Department of P.H.E.
Govt. of West Bengal

Attested

\
)

"
Ll

(Surendra Gupta)
Principal Secretary

SURENDRA GUPTA, IAS
Principal Secretary
Public Health Engineering Department
Government of West Bengal
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Government of West Bengal
PUBLIC HEALTH ENGINEERING DIRECTORATE Ve
lanaswasthya Karigari Bhawan “Nijalaya” Floor-4th, 5t & 6

CN-8, Street No-18 Sector-V, Bidhannagar Kolkata-700091

Memo No. 3395 60/29/2027 Dated, Kolkata, the_25/0Y /5
’
76

The Special Secretary,
PHE, Department
Gowvt of West Bengal,

Sub: Establishment of Effluent Treatment Plant (ETP) in six medical colleges
and hospitals in Kolkata.

Ref: i) Memo no. PHE/734/1C-32/17, dated 02.04.2025, of the Deputy Secretary (Tech)
ii)Memo no, 281/PC-1, dated 24/04/2025 enclo

In reference to the subject and reference mentioned above, enclosed please find herewith the
copy of the status report for the work of ETP of 06(Six) nos. hospitals in Kolkata received vide
Memo no. 281/PC-, dated 24.04.2025 of the S.E. Planning Circle-1, PHE. Dte, as sought by the
Hon’ble Nationa| Green Tribunal,

This is for kind information ang further necessary action,

Enclo: As stated

Chie%;i;:er

(PMU WBDWS|p)
P.H.E. Dte

Memo No, 339 5/C1- 52 60/29/2022, Dated, Kolkata, the 2 [2Y 12025

Copy forwarded for information and necessary action,

1 The Deputy Secretary (Technical), PHE Department. Govt. of West Bengal,
2. The Engineer—ln-Chief, PHE Department, Govt of West Bengal
3. The Chief Engineer (Headquarters), PHE Directorate,

4. The Supen'ntending Engineer, Planning Circle-l, P,H.E. Dte

5. The Executive Engineer, Survey Division, PHE Dte,

Public Health En ’ 4»——
et gal Chi€T Engineer
Govt. of;i?“ Bexy (PMU WBDWsIp)
- P.H.E. Dte
Flea[ f
REZCEl\[/ED: "
Contents Not Verifie
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(A

GO\'ERNMENT OF WES'T BENGAL
. DlRECT()RATE OF PuByc HEALTH ENGINEERING
E AR

TENDING ENG[NEER, PLANNING CIRCLE-|
JANASAS1 HYA KARIGARI BHABAN (NIJALAYA).
N FLOOR)

T )
SECTOR v, SALTLAKE, KOLKATA 700091
Emaj) ; se_pcl@wbphed.gov.in

S
Memo. No. 281 /PC.], Dated, Kolkata, the =9 1 25
To

The Chief Engineer.
PMU, WBDWSIP,
Public Health Enginecring Directoratc.

Sub Establishment of Effluent Treatment pjap, (ETP) in sijx medical colleges ang
hospitajs in Kolkata,

Ref . (i) Memo po. 3014/60/29/2022 Dated, 07.04.2025 of the Chief Engineer, PMU,
WBDWSIP, PHE, Dte,

(ii) Memo po. PHE/860/IC-32/2017 Dated, 22.04.2025 of the Law Officer, pyg
Deparrmem.

Sir,
In Connection to the aboye mentioned subject ang reference, the undersigned js enclosing herewith the

desired Progress Status Report for the Work of ETP of 06 (Six) N0s. hospitals i Kolkata ag Sought by the
Hon’ble Nationa| Green Tribunay.

This is for Your kind information and taking necessary action please,

Enclo:- As stated,
Yours faithfu“y,

Superintending Engin r, l'\

Planning Circle~l:PHE. Dte.

Memo. No, /PC-I, Dateq, Kolkata, the
e SO bt iy ———

Copy forwarded for information please to:
l. The Chief Engineer, Headquartcrs, P.HE, Dte,
ve Engineer, Survey Division, P.HE, Dte.

-
k)b
Supcrintending Engiheef, o
ing Circle-]: 1E. Dte.

.
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m;ufng l;m}g—n;s—mmu
Order Ny, (s on 22,04,2025) Remarks
(With expected date of |

completion) | aau ———

! onstruction  work s
Pr,oc:;(si'ns;,' :': ;l.‘l” sng and | After issuunce of work nn/rrv n’.;;mr‘ cleur
0% physical work has | sie Jrom Hospitul Authorin '—",'; =
already been achieyed, No - NH 3900 of dared 05092024 .,
Belling necessary permission from F r,p pq,

Depr. (copy enclosedy

Capaci(y- 1.SMLD
Trial Run . 3 month
O&M. ) Year

2) Expected date of
completion: 310172026
original work only)
1) Soi . Civil
dr)mfi(;; “ :-o": &design After issuance of the work order [”’,\“\'u‘ul |
submitted. v, Physical | progress delaved for site clearance M
work  progress  due 1o culting of existing trees ar the sire _/:r
avallability of clear site, which necessary permission lﬂ/{.Im'lh'J ¥
the hospiral authorin: on 10 01 2025

R.G. Kar Medica)
College & Hospita),

A cCeptance
order

) 164/PC.;
Ca.pac:ty- 1-0MLD 05.02.2024 2) Expected date of !
Trial Run - | month 399/Sp dt- completion: 0/ year after | Bur fill date clear land is ver 10 pe !
O0&M-3 month 15.02.2024 commencement  (orgina/ recelved after curring or JSelling down of |

said rrees from hospiral authority despire |

work only) |
several reminder lerters, (copy enclosed) '

ST Ty
Repeated correspondences were made for |

necessary  permission along  with /
issuance of &are pass by e hospiral
authority for commencemen; of field ,
work by the agency, bar yet 10 pe

1) No field work done yet
due to non-availability of
pemmission from hospita)
authority,

Acceptance

IPGMER-SSKM
order no. s
) 164/PC-1 g4 accorded. (copy enclosed)
Capacity- 0.5 MLD 05.02.2024 2)  Expected date of
Trial Run - 3 month 3 9é /SB dt.. | €ompletion: 07 Jear after | Meamehile n recent time one meeting
O& M- | Year 15.02.2024 | commencemeny foriginal | was hety on 280325 presence of
. work only) Hospiral, pHE and PWp officials

regarding reviseq AAFS semy by the
Hospital authoripy for necessan: approval
from H&FIV Depy |

1) Construction work s
Processing in full swing and
15% physical work has
already been achieved,

Acceptance
order no,
445/PC-1 4.
01.08.2023

Work  Order
no. 122/SD dt.-
26.06.2024

Beleghata ID & gG
Work order issued afier Kelting Revised

AAFS on 13,06, 2029,

Capacily- 1.OMLD
Trial Run - 3 month
O&M- | Year

2)  Expected date of
completion; 3110112026
orlginal work only,
1) Tender helq up for
revised AAFS,

No ETP work done yet,

As the ETP sjre divided in pwo parts due
10 unavaitabiin: of requisite fung area,
revised  DpR Prepared

Medical College

2) Expected date/time of
completion; Tentively 18
monihs  (or(ginay work
only) after Sinalisation of
lender (origing) Work only,

Capacity. |5 MLD

Subsequenty hard copy o DPR also
Submitied 10 hospirat Quthorip: vide tluy
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o N.R.S. @v)? .

‘ @ I3 K
BN C»‘T” ')) ) ,,/(7/2(’
/ o~ ‘ﬂ:ovsnwmmrop Wi 2

or ST BENGAL,
Ice of the Medicy) Superintendeny cum vice Principal

edical College any Hospital

138AJ Boge Road, Kolkaty-700 014
Emaij 14, msvpursmeh@gmail, com
Memo No NH/ 390 Date: 05. 0973633

22
%)
P

o

BikashBhavan, 3™ floor, South Block,
Salt lake, Kolkata - 70009

Sub: Re arding Site Clearance for the Construction of ETp

Ref: Your office memo no 187/SD dated 14,08.2024

Construction cap be started from the next week,
Therefore you are requested to take necessary action in thig regard,

Thanking You,

os| 419
Medica) Superintenciehy cum viee Principaj
NRS Medica) College & Hospital, Kolkeye, r

,,,,,,,,,,,,,,,,,,,,,,, Dme:........./........../2024

Copy forwarded information and necessary action (o:
1. Principal, MC, Kolkata
2, Mousam SarkarNAssistant Superintcndcm(NM). NRSMC&H, Kolkata
3. Office C opy.

Medicat Superintencen cum vice Principg)
NRS Medical ¢ ollege & Hospital, Kolkary
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e G, ‘AR . ;. ,,'_"L_',V,Z'/n;);’.':,‘?ﬂo&'m
(J'.';.t'c ofthe Exe

[ ] ‘Jlﬂry NO....-.....-. u...,..ﬁ..'"
Cutive finpinccr.

DOCOW
survey Division, ks

Directorate of Pup)ic Health Engincermg. " Phone : 033-2986.30/5
Government or \VCS' Bengal.

Fax

Bikash Bhavan, 3w Noor, Sou)y Block,

Salt Lake, Kolkaia - 70009

o AP

- i L
MemoNo. @4 9 sp Dated, Bidhannagar:- 2 & N
To‘ \\

The Supcrimcnding Engineer,
Planning Circle-|,

Public Health Enginecring Dee.

Email . ee survi@wbphed.govy . ip,

Sub:  Submission of the Desjgp Report & Drawing (Process & iyl P
Suppiy. inslal!ation. esling & Comn
N

(Moving Beg B

art) for the work of “Survey, Design,
work in aj|

lissioning of Effluent Treatment Plant for I.Q MLD capacirﬁ '03

io-reactor) Technology, (including all Ciyij, Planning, Electrical anddocf)hg ;’_{C

TeSPect) at R.G, K. Medica| Collage & Hospital, Kolkata including Trial Run an -
\-\—__R_

o. i64/PC-i, dt. 05.02.2024.
i) Work Order No. 399/8 dated, 15/02/2024 of EE/SD, PHE Dte.
iii) Memo No. ENV/EE/SD/02 dated. 24.03.2025
SE PC

-l dated. 0710, /2025,
Sir, :

With reference 1o the a
Hospital, Ko}

bove sendin

8 herewith of D
kata as per pe

esign R
low mentioned tap|e inon

e€port for the ETp of R.G. Kar. Medical Collage &
€ cover file,

Yours Failhfully

Executjve Ngineer
Survey Division. P.H.E.Dte.

Govemmcn( of West Bengal
> No, 96 9//_5’ /SD

Dated, Bidhannaga;. 25-3- 24~
Orwarded for intormarion& fiecessary actiop to the:
The Chief Enginger
The E i

. Head Quarters / Planning & W.QM, Public Health gngj
gineer, Mech/Eec Wing, Public Healr
The Assisian Engj

™vey Sub Diyisjon.- I, Public He i

alth Engmccn’ng Dre.
urvey Divisjop, Public Health Engineer:
3. Engincen'ng Corpomion. D-)23, Seclor.7, Nadia-2
T Road, Kolkala~700050,
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Pubh’c Heallh Engmce,ing. g O
Govemmen, of Weg Benga),
Bikash Bhavan. 3",

Phone 011-2986-]()!5
oor Outh Block_ Fix :
Salt Lake, Kolkatg - 70009, Emell ¢ éasenn Dubphedgoy, i
e A 4" 20 Dated, Bidhannngar:-
To
The Ms vp
R.G.
l,

a31‘8294> 28

Mindep aboy¢ Clearance of site by cutting the existing trees in e p b
rvey, Dcsign. Supply, lnsra“arion, Ti
1.0 Capacity op M

esting & Commissioning of Effluen

(Moving Begd Bio-R

Electr ical, Mechanica) und other afljeq work
Ospital, Ko| K

olkata including Trial Ryp andO& m

4

Reference:

1). Work Order no
ii). This office lety
1i). Your office Je

-399/SD of Dt-
€rno-359/Sp D
tter Mmemo-RG

15/02/2024 of EE/SD
-13/01/25

KH/87 or py. 10701725

Y \rs faithfy) A
2

A 0m
Exec ngmeefﬂ/‘) L4
Survey Division
Dte_,~
Memo Ny 4 f9{1-?)/SD Dateq, Bxdhannagar ~ 63 103’2025
Copy forwardeq or informatjon & necessary acuop to: -
e Chief Engineer p & WQM / Chief Engineer (HQ), PHE Dte
2. The upen'mcndmg Engineer, pc L, P.HE. Die.
€ Assistan) Engineer, Survey Sub-Dj vision-|, P.HE. D,
4, Principay, R.G. Kar Medical College & Hospita)
5. The Jupjor Engineer-1 /1), Survey Division.|, P.HE. Die.
6. S8 Enginccn’ng Corporatiop, D-123, Sector-7, Noida-20)30]. Goutam Buddha Nagar(Up)
7 Envirotech, Solutiong (JV Partner), 12/2/A, Sree Gopal Ma)

lik Rd., Ariadaha, Kolkata-700057




Office of the E\ecutive En

Survey Division,

gincer,

Directorate of Public Health Enginccring

Govemment of West Bengal,
Bikash Bhavan, 3w

Phone - 033-2986-3015

Fax
oor. South Block, Email : ec_surv@wbphed goy.in
Salt Lake, Kolkata - 70009).

To,
Medical Superintende

Nt cum vice Prinei
R.G. Kar Medica] Col L

lage & Hospital, Kolkata-700 004.

Sub: Site clearance by cutting of Clearance of site by cutting the existing trees in
Connection with "Survey, Design, Supply, Installation, Testing & Commissioning of
Effluent Treatment Plant for 1.0 MLD capacity on MBBR (Moving Bed Bio-Reactor)
Technology. (Including A1l Civil, Plumbing, Electrical, Mechanical und other allied work
in all respect) at R.G. Kar Medical Collage & Hospital, Kolkata including Trial Run and O
&M

Ref: i) Your Letter No RGKH/187 dt. 10/01/2025.
ii) Work Order No. 399/SD dt. 15/02/2024 of EE/SD, PHE Dte.
iii) This office Letter No. 92/SD dt. | 1/06/2024., 131/SD dt. 04/07/2024,248/SD d.
01/10/2024.

Sir/Madam
With reference to the above an intimation from the Forest Department about felling of trees along with a
request to immediate start the work have been requested by your good self.
But without clearance/cutting the obstructed trees the construction of ETP work cannot be proceeded by
this end and the matter was also informed through several letters vide this office memo no. under reference iii).

This is for your information and necessary co-operation in this regard is requested.

Yours faithfully,

V

Exectit ¢ Engineer
Survey Division, P.H.E.Dte.
Government of West Bene% "(",(
Memo No 35°9 /(-3)sp Dated, Bidhannagar:- 13, 5, gang:

Copy forwarddd for inf: rmation & necessary action to the:-

I. The Chief Engineer, Head Quarters/ The Chief Engineer, PI. & W.Q.M, P. H. Engineen‘ng Dte.
2, The Superintending Engineer, Planning Circle-1, Public Health Engineering Dre.

3. The Assistant Engineer, Survey Sub-Division-1, Public Health Engineering Die.
4,

The Junior Engineer-11, Survey Division, Public Health Engineering Dte. A :
5. S.8, Engineering Corporation, D-123, Sector-7, Noida-201301. 6\< 6
Executive Eng}??\r L

Survey Division, P.H.E.De.

i O 6 Government of West Bcng%,ﬂ]w

! Memo No. 259 /SD Dated, Bidhannagar:- /8. o/, 24s¢.
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GOVERNME v
DIRECT R OF WEST BENGAL

CTORATE OF PUBLIC HEALTH ENGINEERING
OFFICE OF THE SUPERINTENDING ENGINEER, PLANNING CIRCLE-I
JANASASTHYA KARIGARI BHABAN (NIJALAYA),
PLOT NO. CN-8 (3RD FLOOR)
SECTOR V, SALTLAK iz, KOLKATA 700091

Email : se_pc!i@v/bphed.gov.in
Memo.No 12 ppey Dated, Kolkata, the_©% \01 jsc—

To

The Executive Engineer,
Survey Division,

P. H. Engineering Dte.

Sub:'- Approval of the Process and Hydraulic Design Report general layout plan and Hydraulic
Flow Diagram drawing for the work of “Survey Design, Supply, Installation, Testing &
Commissioning of Effluent Treatment Plant for 1.0 MLD capacity on MBBR (Moving o
Bed Bio- reactor) Technology, (Moving Bed Bio-Reactor) Technology, (including all civil,
Plumbing Electrical and other allied work in all respect ) at R.G. Kar. Medical College &

Hospital, Kolkata including Trial Run and O&M”.

Ref:- i) Work Order No. 399/SI [Dated]5.02.2024 of EE/SD, P.H.E. Dte.

ii) Acceptance Order Nc. !64/P(- dated- 05.02.2024.
1ii) Memo No. 332/SD Du. 13 12.2024 of the EE, SD, P.H.E. Dte.

With reference to the above, retuning herewith 04 (Four) copies of vetted Process and Hydraulic
Design Report general layout plan and Fydizuiic F'aw Diagram drawing for the ETP of R. G. Kar. Medical

& Hospital, Kolkata for your information and necessary action please.

Enclo:- As stated. ) [)I’Vg—
Superintending Engfheer,

Planning Circle-1, P. H. Engg. Dte.

Memo. No /PC-I Dated, Kolkata, the

Copy forwarded for information pleasg tc:-

1. The Dy. Superintending Engineer]
2. The Executive Engineer, Mech./Elec Pl
3. S.S. Engineering Corporation, D-123, Scctor-7

pning Circle-1, P.H.E. Dte.
ing Wing, P.H.E, Dte.
ida-201301(U.P.).

DO/« Hospual)
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Office of the Exceutive Engincer

Survey Division,

Directorate of Public 4
calth Engineeri
h [llgmurmg. i
Government of Weg; Bengal,

¥ {ax
Bikash Bhavan, 3
Ikash Bhavan, 3 foor, South Block, Email  ce survinwhphed gov in
Salt Lake. KNolkaia - 70009 .
Memo No. 332- 5D Dated, Bidhannagar:- /87’0/ 20y
To. i

The Superintending Engineer,
Planning Circle-1,
Public Health Engineering Dre.

Sub: Submission of the Process and Hydraulic Design-Report general layout plan and Hydraulic
Flow ~Diagram  drawing for the work of “Survey, Design, Supply,
Installation, Testing & Commissioning of Effluent Treatment Plant for 1.0 MLD
capacity on MBBR (Moving Bed Bio-reactor) Technology, (Moving Bed Bio-
reactor)  Technology, (including all  Civil, Plumbing, Electrical  and
other allied work in all respect) at R.G. Kar. Medical College & Hospital, Kolkata
including Trial Run and O & M".

Ref: i) Acceptance Order No. 164/PC- dt. 05.02.2024.
ii) Work Order No. 399/SD dt. 15.02.2024.
iii) Letter No. SSEC/2024/WB/1/085 dated. 09.12.2024 and SSEC/2024/WB/1/043
dated. 29.05.2024

Sir,
With reference to the above, 6 (Six) copies of vatted Process and Hydraulic Design Repont general layout plan
and Hydraulic Flow Diagram drawing for the ETP of R.G. Kar. Medical College & Hospital, Kolkata is enclosed.

This is for your necessary approval and direction please.
Yours faithfully,

Sids” o ot dd <

ngineer

Exec
ef(_,, Survey Division, P.H.E.Dte.

Government of West Bengal
Memo No. 33ﬂ/{/¢{? /SD : Dated, Bidhannagar:- IHMJ)O’K/
Copy forwarded for information & necessary action to the: -

The Chief Engineer, Head Quarter /Planning & W.Q.M, Public Health Engineering Dte.
The Executive Engineer, Mech / Elec Electrical Wing, Public Health Engineering Dte.
The Assistant Engineer, Survey Sub-Division-l, Public Health Engineering Dte.

Exe(: ngln

S.S. Engineering Corporation, D-123, Sector-7, Naida-201301 (U.P).
Survey Division, P.H.E.Dte.

/l/Governmcnl of West Bengal

VA -
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Oftice of the Execyy;

: ive Enginec, @ »
Sunvey Dl\ision_ e 'g 0 ‘ / gl@

W‘Jlrccmralt Of Public Heaih 1o .. orfie]2 4
“SGovemment or W Calth Engineeriny hone: 2986-3
- " ol West Bengy) & Phone: (033-2986-3015 )
Bikash an. 3 4R o Fax
S0 ZaI\Bha\sn,. 3" foor, South Bjock A ) ,-,:,\,i, . /
X€. \ O ka( ol : e A ‘ _
Memo No 210009, ce_surviiwbphed. gy in
24 gi__ Dated, Bidhannagar:- ). 14. 25,

To

The Medical Super cum v;
R.G. Kar Medical College
1, Khudiram Bose Saranj
Kolkata-700 0004

ce Principal
& Hospital

puk Femi"d" about Clearance of site by cutting the existing trecs in connection with
Survey, Design, Supply, Installation, Testing & Commissioning of Effluent Trearment

St for I.OMLD capacity on MBBR (Moving Bed Bio-Reactor) Technology. (Including

All Civil, Plumbing, Electrical, Mechanical und other allied work in all respect) at R.G.

Kar Mc_‘{fi‘f! Collage & Hospital, Kolkata including Trial Runand O & M." I

Reference:
1). Work Order n0.-399/SD of Dt-15/02/2024 of EE/SD
i1). This office letter nos.-131/SD Dt-04/7/24, 92/SD Dt-11/6/24 & 433/SD Dt-07/3/24
i11). Your office letter memo-RGKI/3119 of Dt-25/07/24

Sir/Madam,
With reference to the above I wish to bring your kind notice that regarding the above mentioned

subject consequent request from this end was sent for site clearance specially to remove fouling trees.
After issuance of Work Order. we already lapsed almost 8(eight) months but till date intimation
regarding clearing of existing fouling trees from ETP site to get free land to set up ETP has not been
received from your end although we have cleared the obstructed abandoned building/structure in view
of starting the construction of ETP work at an early date.
Therefore. considering the gravity you are again requested to make necessary arrangement for
cutting the existing trees to clear the site so as to commence the said ETP work.

Yours faithfull
Ml"’ e
Executi gineer

Survey Division
P.H.E. Dte.

Memo No 2 4€/]-4 /SD ' Dated, Bidhannagar:- ). )0 24
Copy forwarded for information & necessary action to :-
1. The Chief Engineer P & WQM / Chief Engineer (HQ). PHE Die

2. The Superintending Engineer. PC - |, PHE Dte. ‘
3. The Assistant Engineer, Survey Sub-Division-1, P.H.E. Dte.

4. The Principal, R.G. Kar Medical College & Hospital

5. The Junior Engineer-1/11. Survey Division-I. P.H.E. Dte.
6. S.S. Engineering Corporation. D-123, Sector-7, Noida-201301. Goutam Buddha Nagar(UP)

O\C/ ExccmMu- /
/ Suryey. Division

e th{‘D‘%\

G e o0\}
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Ofice of the Executive Engineer

Sunvey Division,
Directorate ot Public Heay), Engineering @
Phone : 033-2986-3015

B Ovemment of Wesy Bengal

Bikash Bhavan, 3 Noor, South Block :
Salt Lake. Kolkaa - 7 ' Fax
20091, Email . ee_survi@wbphed.gov.in

Memo No.
No ,3 | /SD Duted, Bidhannagar:- 09. 0 F- 29

To

The Medical Super cum Vice Principal
R.G. Kar Medical College & Hospital
1. Khudiram Bose Saran;

Kolkata-700 0004

Sub: GFn(Ie Reminder about Clearance of site by cutting the existing trees in connection
with "Survey. Design. Supply, Installation, Testing & Commissioning of Effluent
Treatment Plant for 1.0 MLD capacity on MBBR (Moving Bed Bio-Reactor) Technology.
(Including All Civil, Plumbing, Electrical, Mechanical und other allied work in all respect)
at R.G. Kar Medical Collage & Hospital, Kolkata including Trial Run and O &M."

Reference:
i). Work Order no-399/SD of Dt-15/02/2024 of EE/SD
i1). This office letter no-92/SD Dt-11/6/24 & 433/SD Dt-07/3/24

Sir/Madam,

With reference to the above captioned matter this to inform you that after a layout plan for the
said work is already send by this end for your ready reference. Now monsoon already started and till
now cutting of existing fouling trees to construct ETP is not yet completed to make hindrance free site.
Already issuance of Work order has passed almost 4(four) months and several letters have been issued

by this end to clear said trees from site.

Therefore, with the above situation you are again requested to make necessary arrangement for
cutting of existing trees as free cleared site so as to construct foundation of ETP just immediate

after end of monsoon.

Early kind action in this regard is solicited.
¥ Yours faithfully,

Survey Division
P.H.E. Dte.
Memo No l 51 //G‘/SD Dated, Bidhannagar:d "}’
Copy forwarded for information & necessary action to :- % 2‘?
1. The Chief Engineer P & WQM / Chief Engineer (HQ), PHE Dte
The Superintending Engineer, PC - I, P.H.E. Dte.
The Assistant Engineer, Survey Sub-Division-1, P.H.E. Dte.
The Principal. R.G. Kar Medical College & Hospital

The Junior Engineer-1l. Survey Division, P.H.E. Dre.
S.S. Engineering Corporation. D-123, Sector-7, Noida-201301, Goutam Buddha Nagar(UP)

0\ : i
Exe e Engineer

Nurpey Division
N

e WX

Vb
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cc of the Executive Engincer
Survey Division
Directorate of Public Health Engincering
Government of West Benyal _
BikashBhavan. 3™ Noor, South Block L

fhone M- 20863015

I nx
ce survirwhphed gov in

Salt Lake. Kolkata - 70009
Memo No. 16 /SD Dated, Bidhannagar:- 15/04/2024
To
The MSVP
R G Kar Medical College & Hospital
Kolkata
Sub: Issues related to cleara k of “Survey. Design. Supply.
. nce of handed over land for the wor :
Installation, Testing & Commissioning of Effluent Treatment Plant for | .0 MLP capacity on MBBR
(Moving Bed Bio-Reactor) Technology. (/ncluding all Civil, Plumbing. Electrical. Mu.clmnu_'ul and
other allied work in all respect) at R.G. Kar Medical Collage & Hospital. Kolkata including Trial Run
andO & M. -
Reference:
l) Work Order no-399/SD of Dt-15/02/2024 of EE/SD ) )
ii). Your office memo no. RGKH/603 dated 09.04.24 of MSVP RG Kar Medical College & Hospital
Sir.
ready acknowledged for allotting

In response to the letter under reference is to inform that you were al
the captioned subject work to S. S. ENGINEERING CORPORATION, D-123, SECTOR-7. NOIDA-201301, DIST-

GAUTAM BUDDHA NAGAR (U.P) and the said agency concern has already taken up the work but cannot move
further due to recent emergence of different utility lines as found during excavation work within the handed over

demarcated land for the ETP (vide your memo no. RGKH/5884 Dated 29.11.23). Although several meetings along with
joint site inspections were conducted by the hospital authority in presence of both PHE as well as concern PW D ofTicials
before finalization of the said project sites and no details existing of drainage/sewerage networks or any other utility
drawings were received despite the repeated requests made from this side as referred under memo nos. 654/SE PC-I
dated 06.09.2022 and the resolution of the meeting held on 18.07.233 vide memo no. RGKH/3997 dated 15.07.23

(copies attached).

Now, as per meeting held on 09.04.24 it was further requested by this end to send the detailed drawing
of the utility lines run through the proposed ETP land urgently so the reorientation of the all units of ETP can
be planned accordingly without further delay of the work. However, no such utility drawing is handed over
during meetings held on 04.04.24, 09.04.24, although our agency has found several utility lines during
excavation and the matter was also conveyed to the all concerns and the tentative locations are marked in the
drawing for your reference please. S. S. ENGINEERING CORPORATION, D-123, SECTOR-7, NOIDA-201301.

DIST- GAUTAM BUDDHA NAGAR (U.P)
Therefore, it is to state that unless details of utility lines have provided by your end (as there may

be other lines also at different depth and alignment), this office is not in a position to cxplore further
regarding the rearrangement of ETP units in the available land area. Morcover, based on the utility lines
found by our agency till now it is to state that shifling of the alignment of utility lines arc nccessary for
construction of the ETP of the hospital, otherwise alternative nearby land is to be additionally provided for

. the said construction purpose.
This is for your information and necessary early action requested in view ol resume the construction

of the proposed ETP without further delay.

Enclo: As stated
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g Office ol the Exceutive Engineer, % gbg K 4” -u gP;

Survey Division, e
& D,’rv:'cmmlc O Pabhe Heahy NRINCCHing b
* o Govemment nf\\’l‘\llh‘l\pnl. { sv o srpbed goren
BikashBhavan, 3 Moo S Nack fo
Salt Lake Kolhaa 20009 —————

b i i o st i bt St L S0 S -’ ?

Memo No. (](\({ IND Dated, Bidhannagsr:- "/ / 7%,
r.].(‘ W‘—“_
The Director
1POME & R-SSKM Hospial
Kolkata
Sub: Reminder for the Commencement and issnance of Gate pass in connection with  Syr .-

; \ e ar f) 5o 3
Dev U Supply, Installu lation, Testing & Commissioning of Efflucnt Tre ML("’/'I,?: 'l::l/{ ’/‘/um» {,/. /.'
anacily_on MBBR (Moving Bed Bio-Reactor) Technology _tinclinhing ﬂi?(kl/ Hors /;
Electrical, Mechanical and other allied work in all respecty ot IPGME & R-% oo i

Kolkara meluding Trial Run and QO & M-

Reference:

1). Work Order n0-398/SD of D1-15/02/2024 of EE'SD

). Acceptance order no- 165/PC-1 Di-05/02/2024 of SE PC-I

iii). This Office letter no- 281/SD DI-06/1 1724 g

). Hospital letter memo-MSVP/SSKM/2766 of Dr-15/032024, MSVP'SSKM 117
of D1-17/04/2024 & MSVP/SSKM/13188 of Dr-19:12/2024

V) Agency letter Ref.- RWT/23-24/050 Di- 30/7:24

Sir.

With reference (o above this is bring to your kind notice that aller issuance of work order (o f.0.d 1
India_Private_Limited, 145 Puspak Industrial_Estate, Phase-1_GIDC Vatve, dhamgdiabad-3X 24 45
(Gujrat) " almost I(one) year time which is equal 10 allotted working time as per work order has been
elapsed. However. till now no intimation/permission regarding issuance of gate pass cle. for the said
work yet been received by this end for commencement ol said ETP work at Hospital Campus.

Therefore, with aforementioned circumstances once again requesting your good self to grunt the
necessary permission with issuance of Gate pass to the concern agency to start the said work us an eurfy
date please.

Yours faithtully

o
Exeolt ¥ Eaginkd {
Suney [)i\m\m\
Memo Noltol//1(7) SD Dated s
emo ated, Bidhannagar:-. . .
0] rwarded for information & necessary actio 10 the: - . 12 02 25—

The Chief Engineer (P & WQM), PHE Die / The Chiel Engineer(HQ), PHE Die

The Superintending Engincer, Planning Circle-1, PHE Die

The Medical Superintendent cum Vice Principal, IPGME & R-SSKM Hospil

The Assistant Engineer, Survey Sub-Division-I, PHE Die,

The Junior Engineer- J, Survey Division, PHE Die.

RWT India Private Limited, 145 Puspak Industrial Estare, Phase-1, GIDC Vana, Abamedabad-382

R

¢ Enginedr

Survey l)i\'isio%y P
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Office ofthf Executiye Engineer, e ¢ © 033-2986-3015
Survey Division, Vo Frof

¢ of Public Hea, Engincering. o

Government ol Wesy Bengal, Cmail © ec_surv@wbphed gov.in
BikashBhavan, 3™ Noor, Sou), Block,
Salt Lake. Kolkata - 70009

Memo No. 2.1 /sp Dated, Bidhannagar:- 06/11/2024

To

The Director

IPGME & R-SSKM Hospital
Kolkata

Sub: Regarding Commencement of ETP work with Gate Pass .S"ZV fyf./fgﬁ:}{:%”’:n
Installation, Testing & Commissioning of Efftuent Treatment P/a"-,-/{;r ﬁ/,,,p;bizrg Elecrrical,
MBBR (Moving ey Bio-Reactor) Technology. (including all Civi SKM H()sp/:/a/ Kolkata
Mechanical and oiher allied work in all respect) at IPGME & o '

including Trial Run and O & M",
Reference:
D NIT/NIQ: WBPHED/SE/PC-1103/2023-24 _ 2% Call
& Work Order n0-398/SD of Dt-15/02/2024 of EE/SD
iD). This Office letter no- 415/SD of Di-28/02/2024, 434/SD of Dt-07/03/2024 .
443/SD of Dt-13/03/2024, 19/SD of Dr-15/04/2024, 170/SD of Dt-06/8/24
fi). Your letter memo-MSVP/SSKM/2766 of Dr-15/03/2024, MSVP/SSKM/4177 of Dr-

17/04/2024

Sir,

With reference to the above it is already known that the concern agency for the above work is
“RWT India Private Limited, 145 Puspak Industrial Estate, Phase-1, GIDC Vatva, Abnmedabad;-382445“
and Final work site is at the Opposite side of Administrative Building by your good office (vide letter
memo-MSVP/SSKM/2766 of Dt-15/03/2024). However, with the elapse of ample time span (almost
9(nine) months) till date no response regarding issuance of necessary one-time Gate-pass in favour of
agency has been received despite repeated issuance of letter by this end as mentioned under reference.

Now the monsoon is just over and the weather condition is ideal for work and the concern agency
is pressing us to assign the field position shortly to take up the initial field work followed by soil test etc.

Therefore, with the above situation requesting your good self to hand over the field position
as early as possible with necessary one-time Gate-pass in favour of agency otherwise this office is
not in a position for commencement of said work.

This is for your information and necessary action please.

Yours faithfully, /(

Exect®¥d Engincer
Survey Division
PHE Dte.

Memo No-2% .’.T./I(S) /SD Dated, Bidhannagar:- 06/11/2024
Copy forwarded for information & necessa tion to the:-

1. The Chief Engineer.(HQ), PHE Dre/ The Chief Engineer,(P & WQM), PHE Die

2. The Superintending Engineer, Planning Circle-I, PHE Dre
3. The MSVP. IPGME & R-SSKM Hospital

The Assistant Engineer, Survey Sub-Division-I, PHE Die. j’
5. The Junior Engineer- |, Survey Division, PHE Dte. « )\ ) 7’?
\J Executivt Engincer / *
S

o

Survey Divisio
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ﬁ?. Office of the Executive Engineer =
Survey Division, ' phone : 033-2986-3013
Directorate of Public Health Engi
Govermment of West Bengal, ngineering, Fax . e
BikashBhavan. 3 floor, South Block Email : ec_surv @wwbphed.g
salt Lake, Kolkata - 70009),
Memo No. 170 /SD Dated, BidhannAagar:- 06/08/2024
To
The Director
IPGME & R-SSKM Hospital
Kolkata
Sub: Regardiog C . . connection with “Survey, Design,
g Commencement and issuance of Gate pass In €O ot far 0.5 MLD caoci
including Trial Run and o T
Reference: '
I) Work Order no-398/SD of Dt-15/02/2024 of EE/SD
u) Acceptance order no- 165/PC-1 Dt-05/02/2024 of SE/PC-1
iii). This Office letter no-19/SD of Dt-15/04/2024
iv). Hospital lerter memo-MSVP/SSKM/2766 of Dt-15/03/2024 & MSVP/SSKM/4177
of Dt-17/04/2024
v). Agency letter Ref.- RWT/23-24/050 Dt- 30/7/24
Sir,
u that after finalization of working ETP

W et -

With reference to the captioned above this is to inform yo
nd, however till date no response has yet

site (opposite to Administrative Building) area from your ¢
ncement of wok at the said site.

been received regarding issuance of Gate-Pass for the comme
After issuance of work order, around 6(six) months of time has already been elapsed. Meanwhile
Industrial Estate, Phase-[. GIDC Vatva,

the concern agency “RWT India Private Limited. 145 Puspak
Ahamedabad-382445 (Gujrat)” knocking for commencement of work as their stipulated working time

is shortening and due to such delay for getting site, all escalation charges related to said work will be
carried out by them without any enhancement of their tender quoted rate which may lead to major

financial loss.
Therefore, with the above situation requesting your good self to provide the necessary
onstruction period for commencement of work

issuance of Gate pass to the concern agency for the whole ¢
Yours faithfully,

as early as possible.

Executive Engineer
Survey Division
PHE Dte.
Dated, Bidhannagar:- 06/08/24

Memo No 170/ (1-6)/SD
i i action to the: -

i i n
The Chief Engineer (P &WQM), PHE Dte/ The Chief Engineer(HQ), PHE Dte

The Superintending Engineer, Planning Circle-I, PHE Dre
The Medical Superintendent cum Vice Principal, [PGME & R-SSKM Hospital
The Assistant Engineer, Survey Sub-Division-, PHE Dte.
unior Engineer- |, Survey Division, PHE Dte,
RWT India Private Limited. |45 Puspak Industrial Estate, Phase-1, GIDC Vatva, Ahamedabad-3
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v
Office of the Executiye Engineer. i
Survey Division, phone : 013-2986-3015
Directorate of Public Healih Enginecring f
. ax :
Gf)vemmcm of West Bengal, i s rv(@wbphed.gov.in
BikashBhavan. 3" Noor, Soutly Block, Emall : ee UYL

Salt Lake. Kolkata - 70009
MemoNo. 19 /SD

Dated, Bidhannagar:- 15/04/2024

To
The MSVP
IPGME & R-SSKM Hospital
Kolkata
Sub: Issuance of gate tallation, Testing &
A pass for the work of “Survey, Design, Supply, Ins P
g_o"'mi“m“i"l of EMuent Treatment Plant for ({S MLD capacity on MBBR (Moving Bed
W:;R;acﬁr) Technology, (including all Civil, Plumbing, Electrical, Mechtm;c;/ andne;u(r;:r ;/l&ef
in all respect ¥ . ding Trial Run a .
Reference: pect) at IPGME &‘R‘ SSKM Hospital, Kolkata including
). NITNIQ: WBPHED/SE/PC-1/03/2023-24 _ 2" Call
) & Work Order n0-398/SD of Dt-15/02/2024 of EE/SD
). This Office letter no-443/SD of Dt-13/03/2024 & 434/SD of Dt-07/03/2024
1ii). Your letter memo-MSVP/SSKM/2766 of Dt-15/03/2024
Sir,

With reference to the above you are already intimated that the said work allotted to RWT India
Private Limited, 145 Puspak Industrial Estate, Phase-I, GIDC Vatva, Ahamedabad-382445 (Gujrat) vide the
above noted work order on 15/02/24 for the construction of ETP at the stipulated site as mentioned in the minute of
the meeting held on 24.04.23. But during site visit on 27.02.24 for handing over the demarcated ETP area to the
concern agency it was learnt by the hospital authority for new ETP site (Opposite to Administrative Building) and
also informed vide letter memo-MSVP/SSKM/2403 of Dt-09/03/2024 and later also confirmed vide letter memo-
MSVP/SSKM/2766 of Dt 15/03/2024 even after issuance of work order by following all tender stipulations.

However, the concern agency prayed several times to give the field position so that they can stant the work
and accordingly necessary issuance of One Time Gate-pass to the agency for the whole construction period
was requested earlier vide this office memo under reference.

Therefore, with the above situation once again requesting your good self for necessary
arrangement of gate pass so that the construction of ETP can be started in the revised land without

further delay.
Yours f:::):\:n))’(
ExMee Enginccr) 1 71'
Survey Division, PHE Dié. l.
Memo No 19/1(6) /SD Dated, Bidhannagar :- 15/04/2024

Copy forwarded for information & necessary action to the: -

The Chief Engineer, (HQ), PHE Dte/ The Chief Engineer, Planning & WQM, PHE Dte
The Superintending Engineer, Planning Circle-1, PHE Dte

The Director, IPGME & R-SSKM Hospital

The Assistant Engineer, Survey Sub-Division-I, PHE Dte,

The Junior Engineer- I, Survey Division, PHE Dte.

RWT India Private Limited, 145 Puspak Industrial Estate, Phase-I, GIDC Vatva, Ahamedabad-382445
(Gujrat) - Work can be started only after issuance of gate pass for the revised site as mutyg

during field inspection on 27,02.24.
@ Q/ Execalive Ef
Survey Divisiq

S alino g c i Bl




» Office of the Executive Engineer.

Survey Division, ‘
Directorate of Public Healh Engineering
Government of West Bengal, ‘
BikashBhavan, 3" floor. South Block.
Salt Lake, Kolkata - 70009

Phone 033-2986-3015
Fax

Email ee_surv@wbphed,gov.in

Memo No. Q Q 3 /SD Dated, Bidhannagar:- /13-3 ?-i

To
The M.S.V.P.

IPGME & R-SSKM Hospital
Kolkata ¢ work of “Survey, Design.

Sub: Regarding the hospital liqui ement for th :
quid waste manag 0.5 MLD capaci
Supply, Installation, Testing & Commissioning of Effluent Treatment cl’.laf;t f[?l:xmbing. Elcc':ricat{
on MBBR (Moving Bed Bio-Reactor) Technology. (including all ;'{ws' ital, Kolkata including
Mechanical and other allied work in all respect) at PGME & RSSO
Trial Run and O & M" ing Circle-
Reference: i) Acceptance Order No. 165/PC-I of Superintending Enge- Planning Circle-1. PHE
dated 05.2.24
i) Work Order No.-398/SD of Survey Division PHE ch,D:lS/02/2024
iii) Your memo no. MSVP/SSKM/2403 Dated 09.03.2

Sir, '
that the revised DPR for the capuo‘ncd
f the meeting held on 24.04.23 chau.'cd
site map issued by your goodself vide

With response to your letter under reference it is to inform
subject work was framed earlier by this end based on the minutes 0

by the Director, IPGME & R-SSKM Hospital and as per proposed ; 4 and informed
memo no. SSKM/3542 dated 08.05.23 and the said revised DPR has been transmitted onward and inform

vide this office memo no. 112/SD dated 28.06.23. Thereafter, necessary tender has been 'mvned and the
work has awarded by the acceptance authority vide the memo under reference. Now, the said work allotted
to RWT India Private Limited, 145 Puspak Industrial Estate, Phase-I, GIDC.V?tva, Ahamedabad-
382445 (Gujrat) and the concern agency has already prayed for starting the preliminary ﬁeld \_Nork. All
the facts were informed time to time vide those cited letters and as desired hard copy of said revised DPR
was already handed over the Director vide this office memo no. 423/SD dated 01.03.24. -

Afterwards, necessary field visit has been carried out by this end on 27.02.24 for necessary handing
over the proposed ETP land (as demarcated in said minutes) to t'hc concern agency in presence of Hospital
authority as concemn PWD officials. However, an a!lcmative site was proposed by your goodself and as
the present scope of our work in confined only within the proposed ETP land area and all components of
the ETP units can be accommodated within the new proposed area (which is approximately same area
compared to earlier approved site as appeared during site visit).

Therefore, requesting your goodself for providing the land map of the proposed ETP to start

the field work at an early date through the prevailing work order.
JExecttive Engineer
@{sﬁmy Division, PHE Dte.

Memo No!/v#[),’_%‘ Dated, Bidhannagar:- /3-3 2_7

ormation & actio
1. The Chief Engineer, (HQ), PHE Dte.
The Superintending Engineer, Planning Circle-1, PHE Dte. - With a request to intervene the matter as

deemed fit,
WA
\ Execulti nginee\n)r’l P4

3, The Director, IPGME & R-SSKM Hospital
Survey Division, PHE Dt

(5]

>

The Assistant Engineer, Survey Sub-Divjs
5. The Junior Engineer- |, Survey Divisigfrs®

(e

07
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'Office of the Executive Engineer, 033-2986-3015

Survey Division, Phone
Directorate of Public Health Engineering, Fax - ;
Government of West Bengal, Email ec_surv@WbPth-SW-'"
BikashBhavan, 3™ Noor, South Block, '
Sall Lake, Kolkata - 700091, i g\ 4
— ‘s 0% \24 .
Memo No. 434 /ISD Dated, Bidhan"ﬂ;fl._—oj \
To
The Director
IPGME & R-SSKM Hospital
Kolkata ‘
; ly, Installation,
b Re‘.‘“eﬁ for issuance of Gate Pass for the work of “Survey, Desa,fi’:;'i:p:d)éBR (Moving
Testing & Commissioning of Effluent Treatment Plant for 0.5 e . Mechanical and other
Bed Bio-Reactor) Technology. (including all Civil, Plumbing, Elcc-tml:ad’in Trial Run and O &
allied work in all respect) at [IPGME & R-SSKM Hospital, Kolkata in¢ uding
M\'
Reference:
i) NIT/NIQ: WBPHED/SE/PC-1/03/2023-24_ 2™ Call
ii) Work Order no-398/SD of Dt-1 5/02/2024 of EE/SD
ili) This office memo no. 415/SD Dated 28.02.24
Sir,
tured after 2" Call and

With reference to the above this is to inform you that the tender has been ma

pak Industrial Estate, Phase-1, GIDC

v

the said work allotted to RWT India Private Limited, 145 Pus

Vatva, Ahamedabad-382445 (Gujrat). )
Now the concern agency has already prayed for starting the preliminary field work. Therefore, with

the above situation you are requested for issuance of necessary permission as well as one-time Gate-
Pass for whole construction period to said agency so that the any incoming or disposed material for the
said ETP can be handled smoothly to make uninterrupted flow of work and their prayer is also attached for

your reference.
Moreover, you are also requested to look after the matter for early clearance of the ETP site by

cutting trees etc. as mentioned by this office memo no. under reference.
Your necessary cooperation in this regard is requested to start the work at an early date please.

Enclo. : As stated
Yours faithfully,

W%g\%/
Executivé Engineer .

5 Survey Division
Aeron RV PHE Dte.
emo No™ /SD Dated, Bidhannagar:- 7|03\ 24

Copy forwarded for information & necessary action (o the:-

The Chief Engineer,(HQ), PHE Dte

The Superintending Engineer, Planning Circle-l, PHE Dte
The Medical Superintendent cum Vice Principal, IPGME & R-SSK i
The Assistant Engineer, Survey Sub-Division-l, PHE Dte. Pt
The Junior Engineer- 1, Survey Division, PHE Dte.

A

“wa W=
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lOfﬁcc of the Executjv '

e Engineer,

Survey Division, PGS

Phone
Directorate of Public Healih Engineering, R
Govemment of West Bengal, Email © cc surv@wbphed.gov.in
BikashBhavan, 3' (\oor, South Block, ’
Salt Lake, Kolkata - 70009
Memo No.  4\S /SD Dated, Bidhannagar:- 23 [s2]24.
To
The Director
IPGME & R-SSKM Hospital
Kolkata Plant
Sub: Survey, Design, Supply, Lostallation, Testing & Commissioning of Effluent T/:f;i;me:,l, (_':,7/
for 0.5 MLD capacity on MBBR (Moving Bed Bio-Reactor) Technology. %ﬁa - ; RSSKM
Plumbing, Electrical, Mechanical and other allied work in all respec) at I - '
Hospital, Kolkata including Trial Run and O & M.
Reference:
i). NIT/NIQ: WBPHED/SE/PC-1/03/2023-24 _ 2" Call
if). Work Order no-398/SD of Dt-15/02/2024 of EE/SD
Sir,

With reference to the above this is to inform you that the tender has been matured after 2" Call and
the said work allotted to RWT India Private Limited, 145 Puspak Industrial Estate, Phase-l,.Gll')c
Vatva, Ahamedabad-382445 (Gujrat). The field work will be started very shortly against the said ETP
after submission of design and drawings etc. by the concern agency followed by necessary approval from
competent authority of PHE department.

It is now intimated that collection and supply network of raw effluent up to the hospital ETP site
will be done by the concern PWD (Civil) of that hospital as decided under minutes of the meeting held on
24.04.23 and after subsequent discussion with the concern PWD officials detail requirement regarding the
matter was also intimated to them vide this memo no. 107/SD dated 26.06.23. However, till date no
information regarding the matter was not received.

Therefore, requesting your good self to ensure the supply of the incoming raw effluent of that
hospital up to ETP site at the earliest so that complete goal for commissioning of ETP can achieved
simultaneously. In this regard it is also to be mentioned that necessary clearing of the demarcated proposed
ETP site by cutting of trees and other allied structures, if any etc. have also to be taken care of so that ETP
work can started smoothly by this end at an early date please.

Yours faithfully,

Exec¥(iv Engineer /

Survey Division
-6
2 4|$ (Il) ) ’ PHE Dte.
emoNoA'/SD Dated, Bidhannagar:- 29 10 R\x4,
Copy forw. atj ece action to the:-

The Chief Engineer,(HQ), PHE Dte

The Superintending Engineer, Planning Circle-I, PHE Dte

The Medical Superintendent cum Vice Principal, IPGME & R-SSKM Hospital
The Assistant Engineer, Survey Sub-Division-I, PHE Dte.

The Jupior Engineer- I, Survey Division, PHE Dre. Wm M
Executive Enginee .

Survey Division

C/ PHE Die.

v Ao -

09
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MEDICAL COLLEGE

M Office of the Executive Engineer,
Survey Division,

‘e Directorate of Public Health Engineering, Phone : 2337-1431

Govemment of West Bengal, i |
ee surv@wbphcd.gOV. in

Bikash Bhavan, 3" floor, SouthBlock, Email :

Salt Lake, Kolkata - 70009 .

’ 24,
Memo No. 43 /SD Dated, Bidhannagar:- (24 \ 03’ 4

To,

The Principal,

Medical College, Kolkata
88, College Street
Kolkata-700073

management for the

i iquid waste
Sub: Submission of hard copy of revised DPR on hospital llqlz Commissioning of Effluent

i ion, Testing Svoliey.
work of “Survey, Design, Supply, Installation, o reaclor) Tee ogy
Treatment Planty;or l.SgNELD cap;city on MBBR (M?vi:lg ,?;do?ll:r allied work in all
(Including All Civil, Plumbing, Electrical, Mechamcadi: e and O & M™.
respect) at Medical College And Hospital , Kolkata includiog f
Family Welfare
Ref: i) Memo. No.- GO2021000128HF of Dt 18.06.2020 of Health and
Department Govt. of West Bengal
ii) This office memo no. 378/SD dated 01.02.24
i i d copy of the
In continuation to this office memo no. under rcferencc,f f‘esndrlvneg h;’::;;t:’ ::P:?; ; lns'::lllation,
revised DPR on hospital liquid waste management for the work o ;l) “:,a o5 WBBR (Moving Bed

issioni 1.S ML
ing & Commissioning of Effluent Treatment Plant for A ) ke
;s-nrlelfctor) ?l'echnology.g(lncludiug All Civil, Plumbing, Electrical, Mechanical and other a

i ing Trial Run and O & M™.
i dical College And Hospital , Kolkata including )
el m&zigo:::r ; ilsﬂtlo funlfsr inform that the said revised DPR has already sent to Health and Family

Welfare Department Govt. of West Bengal through e-file no. PHE-28012/4/2024-SCHM CELL-Dept. of

PHE (Computer No. 908582) for accordance of revised Administrative Approval.
This is for your information and necessary action plesase.

Sir,

Y faithfull
Enclo:- As stated. ours y}u

ExedtiVe Engineer
Survey Division, P.H.E.Dte.
Government of West Bengal

Memo No.431/(1-5) /sD Dated, Bidhannagar:- 06103\ 24 .
Copy forwarded for information to:-

I._ The Chief Engineer,(HQ), PHE Dte ,

2~ The Superintending Engineer, Planning Circle -, Public Health Engineering Dte.-As discussed and
one herd copy of said DPR is sent for your record please.

3. The MSVP, Medical College & Hospital, Kolkata, 88, College Street, Kolkata.

4. The Assistant Engineer, Survey Sub-Division-I, Public Health Engineering Dte.

5. The Junior Engineer, Survey Division, Public Health Engineering Dte.

ReC vE;& A\ 1 y
\ng F1O o;‘. / . é q ,
-‘ﬁ”“d \, ok Execa}i nginder

Q/ no0 Ot;“':: para® Survey Division, P.H.E.D\c.
Gav Government of West Bengal
et SR y
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Office of the Executine Fpoi @ :
gincer, '\&

<arnver Division,
(0]

v tonate : -
(Uise s Public Health Engineering Phone : 2337-1451
£ b one : 233/-142

aovemment of West Bengal. F
\ an
Bikash Bhavan. 3 flowr. SouthBlock. Email = ee_sun wbphed gov.in
Salt Lake. Nolkawa - 70009)
__“_ﬂm \o. gv;/(,_s) 'SD Dated. Bidhannagar:- D\ 02202y

To.

The Supenntending Engineer.

Planning Circle-1.

Public Health Engineering Dte.
Sub: Submission of estimate based on the revised DPR for the work of “Survey: P D

Supply, Installation, Testing & Commissioning of Effluent Treatment Plant' f.of 1.5 ML

capacity on MBBR (Moving Bed Bio-reactor) Technology. (Including All Civil,

Plumbing, Electrical, Mcchanical and other allied work in all respect) at Medical College

And Hospital , Kolkata including Trial Run and O & M.

Ref: i) Memo. No.- GO2021000128HF of Dt.- 18.06.2020 of Health and Family Welfare
Department Govt. of West Bengal

Sr.
With reference to above. sending herewith the revised estimate for the work of “Survey, Design, Supply,

Installation, Testing & Commissioning of Effluent Treatment Plant for 1.5 MLD capacity on MBBR

(Moving Bed Bio-reactor) Technology. (Including All Civil, Plumbing, Electrical, Mechanical and
other allicd work in all respect) at Medical College And Hospital , Kolkata including Trial Run and O

& M™ for 1aking necessary action from your end please.

Yours faithfully.

/

Exectitive Engineer
01¢ Survey Division, P.H.E.Dte.
Government of West Bengal

F'nclo:- As stated

S i g."/(l -3) /SD Dated, Bidhannagar:- 91. 02. 2080

Copy forwarded for information to:-

j. 'Thc l’rm_cipal. Medical College. Kolkata, 88. College Street, Kolkata
2 (r he Ass.lslar.ll gngincer. Survey Sub-Division-], Public Health Engineering Dte
5 The Junior Engincer. Survey Division. Public Health Engineering Dre R

e VT

Sur\cy Division. P.H.E D
Government of Wesi Bengal

RECEIVED

Fw@-m OQQl/
‘g rewnfng Enqines
e Sude . i De
Y Wew R
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. office of the Execugiye Enpineer.

Survey Division,

vl ki .
Directorate of Public 11egn), I:ngmwnng. BN SIS
Government of West Bengal,

I nx
Bikash Bhavan, 3 Noar, Sy Block,

1 mail ce survirwhphed gov in
Salt Lake, Kolkaw - 20009
Mema No. 3 2 2 IA)) Datcd. Brdhannagar - 08/’1/1 '29
To.
ThePrincipal,
Kolkata Medical College and Hospital,
Kolkata. CPYiva
a
Sub: Request for confirmation of Land details for the proposed ETP (Effluent Pl Sl
Medical College & Hospital
.12.2023
Ref.: i) Meeting held on 07.12.23 vide letter no. MCH/144008 of MSVP MCH dated 06
ii) Letter no. MCH/13814 of MSVP MCH dated 02.12,2023
iii) This office memo. 170/SD PHE dated 07.08.23
Sir.

With reference 10 the above as per meeting held on 07/12/2023 at your chamber in presence o_f ZOSP(;M; ?:;:1?;;);
along with PWD and PHE officialsand afier receiving the drawing and data from your end, it is e?é'es, ey
capacity of ETP (1.5 MId) will be proposed constructed at one site beside the Nursing Hostel L Ocd
accordingly joint site visit was also made with PWD officials and following observations have been made as
appended below: -

1) Existing Pump House and Temporary labours-hutment /godown marked in the drawing needed to be
shified/dismantled by PWD authority. ‘ . ital

2) 2 (Two) Nos. trees within the proposed land need to be cut/shified for construction of ETP by hospita
authority. .

3) Dismaniling of existing other temporary toilet / abundant pump house etc. within the proposed ETP site
will be made by this end or as decided by hospital authority. . 1

4) As per joint site visit by the concern AEs & JEs of PHE & PWD depanmgnls, lentatw_e locations of
pumping station for raw sewerage collection have been deglded as marke_d |r'1'lhe drawing. Hg\_ve»'er.
exact location will be finalized only at the time of construction as per availability of actual position of
sewer lines & other utility lines if any (if not marked in the drawing provided by PWD).

5) Temporary hutmentbehind the guest house & academic building also needed to be dismantled by PWD
for constructing néCessary sewer pumping main as well as sewer collection point (as marked in the
drawing).

In this %Zgard confirmation of the availability of land/space for the proposed ETP (as attached) as well as
teniative pumping point location are requested.Any other observations needed to be considered further (not

specified in the drawing/document provided earlier) for finalization of the estimate for the proposed ETP is also
may be intimated accordingly.

Yours faithfully. s
Enclo.:Both Soft copy and hard copy of land details with tentative 92
pumping point locations

Executive Engineer
Survey Division,
P.H.E.Dte.

M N ) 1 " SD i - '
C:moro:wgd{ {n{' zmmo o Dated, Bidhannagar: 5/11/2022

( 0 -
I The Chief Engineer, Head Quarters, Public Health Engineering Dre.
2. The Superintending Engineer, Planning Circle - I, Public Health Engineering Die.
3. The Assistani Engineer, Survey Sub-Division-1, Public Health Engineering Dte. ,J
4. The Junior Engincer, Survey Division, Public Health Engineering Die. 7.8

Voly Aiadom b Executivll Ehgineer
e Survey Division,
P.H.E.Die




ee of the Executive Engincer

urvey Division
Directorate of Publi¢ Health Engineering
Govemment of West Bengal

Bikash Bhavan. 3" NNoor, South Block

K 213

Phone: 033-2986-3015
" Fax
Email
cc‘SurV@Wbphed.gov.x‘n

4

Salt Lake, Kolka_ta - 700091.
_M_“?: No. %o ISD Ds':'lcd, Bidhannagar:- OF[t2|2013
The Principal
[lgg:t:::Mcdical College and Hospital
Plant)

roposed ETP (Effluent Treatment

Sub- RFquirement of some information regarding p
at Medical College and Hospital

Ref: i) Meeting held on 02.08.2023 vide Memo no. MC/4990/2023 of dated-03.07.2023

n) This office letter memo!55/SD, dated-3 1.07.2023
iii) Minutes of the meeting dated 02.08.2023

n 02.08.2023 regarding construction of the proposed
ETP (Effluent Treatment Plant) at the chamber of MSVP, MCH Kolkata to finalize the alignment of sewer
network considering ground reality as well as some building wise data to cover up the maximum bux!d_m_g,s
generating hospital liquid vaste effectively in presence of Hospital authority as well as PWD(Cw.nl)
Engineer concern. As per minutes of the meeting it has been decided that the latest out fall network with
Cable trench detail will be provided by the PWD concern shortly. However, only after receiving the latest
drawing along with joint field visit the proposed sewer alignment and pumping station points can be

finalized by this end. _ . .
Moreover, some of the following queres have been appended in separate table for
scussed in the meeting. Necessary action in this regard is requested.

Q’Q;

Sir/Madam,

With reference to the above a meeting held o

early compliance

Yours faithfully,

Wé}/!} 2
Execu ngineer

vi'yey Division,

P.H.E.Dte.
Memo No. 150 (l——‘() /SD Dated, Bidhannagar:- 0’-‘%—?08[1023

Copv forwarded for information & necessary action to:-
Planning Circle-1, Public Health Engineering Dte.

The Superintending Engineer,
ivision-1, Public Health Enginecring Dte.

1.
2. The MSVP. MCH. Kolkata
3, The Assistant Engineer, Survey SubD
4. The Junior Engineer 1. Survey Division. Public Health Engineering Dre.
Yy

as also di

Enclo:- As stated

Executive Engineer

Syrvey Division,
H.E.Dte.
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R

Othiee obthe Taecutive | nRINCG

Survey Do,
Dueectorate of Pubshe Tealth 1 ngineern
o | -

Goavenanent of W ey tengal
sk havan, 3 o, No Mock
SaEEake. Nolkata - 0009 ‘

(Mome 011} Rty S

[ s
[l ev

Mcemo No, ‘
cmo No (/8’), D Dated, Bidhannagar:: 09. O(/' 45

lo

The Supermtending | ngineer

Planng Circle -1 )

PLE Die

NUALAYA (Janasastha Karipori

‘ lanasas rigori Bhab:
Sector-V, Salt Lake gt
Nolkata-91

v whphed gov i

Sub: Regarding availability of Land for the ETP of Lady Dufferin Medical Colleges Hospital

Reference:
i), AAFS no.- GO2021000131HF of SS MERT. H &FD dated 18.06.2020
i) Your letter memo-48/PC-1 of di-21/1/2022. 325/PC-1 of dt-26/5/2022

& 444/PC-1 of a1-07/7/2022
iii).  This office letter memo-331/SD of dated-18/12/24

Sir/Madam.
With reference to the above this to inform you that an administrative approval amounting Rs-
1.76.45.934/- for the construction of 0.3MLD capacity ETP (Effluent treatment plant) of Lady Dufferin
Medical Colleges Hospital has already been accorded on 18/6/2020 vide memo. - GO2021000131HF of

SS MERT. H & FW Department.
But at present due to lack of confirmation of clear demarcated land of requisite size (Approx.

600sq.m.) from the hospital authority the work process of said ETP is still pending although in spite of
your several correspondences as stated under reference. Moreover, several field visits from this office also
done to the concerned hospital authority for availability of ETP land area and this office last requested vide
memo 331/SD of dated 18.12.24 for handover of clear demarcated requisite land for the same and said land

has not yet been received.
Therefore, with the above situation you are requested to kindly intervene for early disposal

of the matter.

Enclo.- All references. g fanhfull)i

Execive’ Engineer
Survey Division

P.H.E. Due(

Dated, Bidhannagar:- 69. oy 2 S

Memo No ({827//”3 /SD

Copy forwarded for information & necessary action (o i»
1. The Chief Engineer (HQ) / The Chief Engi
' ' =ngineer (PMU i i i
2 T_hc ASS‘lslanl Engineer, Survey Sub-Division-l.(l’.H.E.“l;iuwsp)/ e ChiFEligiaser (PAW QM)
3. The Junior Engineer-I/I1, Survey Division, P.I.E. Die. .
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Dated, Kolkata. ch//////ﬁ/Zl:

3

To.

The Supenintendent

Lady Dufterin Victoria Hospital
Nolhata

Subi- Availability of land for “Construction of effuent treatment plant for Hospita! Liquid Waste
Management at 6 nos of Medical College & Hospitals in Kolkata"

Ref:- Memo no: 18849 MC/812019, dated 07.12.2021 of the Chief Engineer, Planning and Wele
Quality Management, P H E Dte.

Dear Sir,

s Waste
1 would like to inform you that 0.3 MLD capacity Effluent treatment Plant for }{mtaé :2”7 it
Managemeat will be constructed at Hospital Premises as per orde‘r of Ld Nati e

Eastern Zone Branch, Kolkata. Approx land messuring 600 " zrea is required for the purpose:

i i urse of
Kindly confirm the availability of the said land and pinpoint the location 50 that further co
action can be initiated from this end.
Yours sincerely
Superintending Engineer,

Planning Circle-l, P. H.E Dre.

Dated: Kolkata, th 4
Mcmo.No%%zz/l(Z)/PC-X ated: Kolkata, the Z%’// Gezp
f

Copy forwarced f ‘ormation t0 i
! 011;; Chief Engineer, Head Quarter, PHE Dtc.-
2.1‘he Chief Engineer, Planning and Water Quality Managemeat, P H E Dte.

Superintending Ergineer,
Planning Circle-l, P. H.E Dre




»

““(“ “|)|‘!"\|I(\\\HN'“| WIS It Al v (“
TR RURI \“\:\Hun PUNEDE CEAT TIEE e PP rses ) B
M\\\\\”“m‘"”W‘-l‘h»mnu IR R L /\. -
FUN A NARICGART BHTATIA S (HTTATAY A .\

ik PEOTNO CR e ooy
' FORV SAL AR WOLKA A 7001
Fmanl se peibphed pes m

ot 524 |
Moo Noo A== P4 Dated. lalkata. the /_."% /J/ Q/Z L
10
The Supenntendent,
1 ady Duf¥erm Victoria Hospital
Nolkana,

Sub - Availability of land for ** Construction of effluent treatment plant for [lospital Liquid Waz'¢
Management at 6 nos. of Medical College & Hospital i Kolkata™

Ref- 1) Memo No. 18849/MC/8/2019 DL, 07122021 of the Chief Engincer, Planning & Waler
Quality Management, P.H.E. Dte.

2) This office memo no. 48/PC-1 dt 21.01.2022.

Sir.
With reference to above memo, ] would further like to mention that 0.3 MLD capacity Effluent treatrment Plant

for Hospital Liquid Waste Management will be constructed at Hospital Premises as pet o::dcr of Ld. National
Green Tribunal Eastem Zone Branch, Kolkata. Approx Jand measuring 600 m? area is required for the purpose.

You are once again requested 10 kindly confirm the availability of the said Jand and pinpoint the location sO
that further course of action may be initiated from this end.

Thanking You,
Yours sincerely,
=3 AL
Superintending Engineer,
Planning Circle-1, P.H.E. Dte.
Memo, No. PC-l. Dated, Kolkata, the

Copy fom‘fu information to:-
1) The Chicf Engincer, Jlea ers, PULE. Dte,
2) The Chief EEngineer, Planning & Water-Quality Management, P.HLE. Die.

Mo 0f 16,2025
roceived bul contont not verfed

Superiiteading IFngineer,

nespelcher
Pogs b ot ol A0 Blaaren it DVH. ko'uh s
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AMeme No 1)

Dated. Kolkata, the
lo

Ihe Supetintenden,

Lady Duflerin Vievaria Hospital
Nolkata,

Sub . Availability of lang for

K : Construction of efMucnt treatment plant for Hospital Liguid Waste

fnagement at 6 nos. of Medical College & Hospital in Kolkata™.

Reti= 1) Memo No. 18849/MC/82019 D1, 07.12.2021 of the Chief Engineer. Planning & Watcr
Quality Management, P.H.E. Dic.

2) This office mema no, 48/PC-] dt. 21.01.2022.

3) This office memo no. 325/PC-1 dt. 26.05.2022.

Sir.
With the reference of above-mentioned memo numbers, you are further requested to kindly confirm the

availability of the said land and pinpoint the location and provide a layout of existing sewer network including
location of outfall so that further course of action may be initiated from this end.

Thanking You,

Yours sincerely,

=2

Syperintending Engineer.

nning Circle-1, P.H.E, Dt
Memo. No.444 -f' PC-1. & ,~ Dated, Kolkata, the? 7 ZZ- -

Copy forwarded for information to:-
1) The Chief Engineer, Head Quarters, P.H.E. Dte.

2) The Chicl Engincer, Planning & Water Quality Management, P.H.E. Dte.
3) The Exccutive Engincer, Survey Division, P.H.E. Die,

"L Su crimcm
! &/ Pﬂ{nning Circle-L.PHE. Dre.

£
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e 233\ A Dated. idhanmnagar- 18 /12_/420”"

o
I he Superintendent,
Lady Duffein & Victoria Hospital.

Kalka.
Sub: Progress Status report of Effluent Treatment Plant.
Ref: i) Memo No. 48/PC-] dt. 21/01/2022 of SE/PC-1, PHE Dte.
ii) Memo No. 325/PC-1 dt. 26/05/2022 of SE/PC-I, PHE Dte.
iii) Memo No. 444/PC-1 dt. 07/07/2022 of SE/PC-1, PHE Dte.
iv) Your Mail Dated 16/12/2024.
Madam / Sir,

With reference to the above, sending herewith Progress Status report of Effluent Treatment Plart of
Lady Duffrin & Victoria Hospital.

This is for your kind information and necessary action please.

Yours faithfull ,/_L
Enclo:- As stated. M
i
Execitive Engineer

Survey Division, P.H.E.Dte
Government of West Beneal

Memo No. /SD Dated, Bidhannagar:-

Copy forwarded Tors 'ormation & necessary action to the:-

a W N =

The Junior Engineer-1 /1], Survey Division, Public Health ineering Die

) Ve Bogineer
b\urvc_\' DiviNion, P |- RN
Governmen of \West Rene \i
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BEFORE THE NATIONAL GREEN TRIBUNAL
EASTERN ZONE, KOLKATA

ORIGINAL APPLICATION NO. 120/2015/EZ

SUBRATO MUKHERJEE

vvernes APPLICANT(S)
VERSUS
THE WEST BENGAL POLLUTION CONTROL
BOARD & ORS.
........ RESPONDENT(S)

AFFIDAVIT ON BEHALF OF THE RESPONDENT NO. 19, THE
WEST BENGAL POLLUTION CONTROL BOARD.

INDEX
SL | PARTICULARS ANNEXURE  PAGE -
[Nod " e o
B ?Afﬁdavit | '99-922
3 + ————— - -  — rv———.—~~——f—v---~—;’ .
2. | Copy of the reply of West Bengal “ “R1” 1923954 |
' Pollution Control Board dated .
|
15.09.2020. '
W O 1 - | _
Filed by

@“":'MJ o C\Lnﬂ,—
DIPANJAN GHOSH

ADVOCATE
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BEFORE THE NATIONAL GREEN TRIBUNAL
EASTERN ZONE BENCH, KOLKATA

ORIGINAL APPLICATION NO. 120/2015/EZ

SUBRATO MUKHERJEE

RERTUANT W58 %5 Mo bl s g 24 o ioindbl APPLICANT(S)
i > '
m?:f' VERSUS |
~ THE WEST BENGAL POLLUTION CONTROL
' BOARD & ORS
it RESPONDENT(S)

AFFIDAVIT ON BEHALF OF THE RESPONDENT NO. 19, THE
WEST BENGAL POLLUTION CONTROL BOARD.
Most Respectfully Sheweth

I, Sri Amar Nath Goswami, aged about 53 years, son of Shri
Madan Mohan Goswami, by Religion - Hindu, by Occupation-
Service, residing at L-111/2, G-13, Baishnabghata Patuli Township,

Kolkata - 700 094, do hereby solemnly declare and say as follows:-

01. That, I am the Senior Law Officer, West Bengal Pollution Control
Board (hereinafter will be referred to as the ‘State Board’) and look
after this case and as such I am well acquainted with the facts and
circumstances of the case. I have been duly authorized by the
Respondent No. 19 to affirm this Affidavit on its behalf and as

such, I am competent to do so.

“T00T 2008
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02.That, this affidavit js being affirmed i pursuance to the solemn orde

Passed by the Hon'ple Tribunal dated 07.08 2070,

03.That, the Hon'ble
07.08.2020 inQ

National Green Iribunal vide Order dated
A. No 120/2015/E7. (Subroto Mookherjee -vs- West
Bengal Pollution Control Board)  directed to install ETP at six(6)
Government Medical College Hospitals namely [PGME&R and
SSKM, NRs Medical College and Hospitals, Kolkata Medical College
& Hospitals, R.G. Kar Medical College & Hospitals, ID & BG Hospital
& Lady Dufferin Victoria Hospital within time frame as submitted by
the Department of Health & Family Welfare & PHE Department,

Government of West Bengal before the Hon’ble Court,

04. That, The Department of Health & Family Welfare, Government of

West Bengal has written a letter to the Department of Environment,

Government of West Bengal furnishing that in Ryle no. 8 of Bio-
Medical Waste Manageme

provisions as “

(Protection) Act, 1986 (29 of 1986)

considering general standards, it 5

shall be applicable.” Therefore
Ppears that installation of ETPs
may not be necessary at those medica] college hospitals a5 sewerage
Naturally treated 4t East Kolkata Wet
alth & Family Welfare, Government of

West Bengal sought guidance from Department of Env

ironment on
this matter.

; 05.That the Department of Environment,
| vide Memo No. EN/1155/3c.

comments from the state board in

Government of West Bengal
10/2016 dateq 09.09.2020 sought

this matter, In reply to such. Memg

97007 o
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of the Department of Environment, Govetnment of West pengal th
Grate Board vide Memo dated 15.00.2020 forwarded its comment in
\he matter to the Department of Environment, Government of West
Bengal. The comments of the State Board are as follows

The BOD value observed at discharged part of untreated waste water from
, those six Medical College Hnspimlc in <amph'ng of Per'; /
Hospitals | BOD TBOD (mg/) "BOD (mg/h) o per
| Y. (mg/l) | Based on typical i General standard of ,\
| As ‘ composition of | discharge fnr.Pquc .
| monitored | waste water quality | Sewer as notified

\ at as per CPHEEO, | under the \
‘ discharged | 2003 (As designed \Fﬁnvimnmcnt ,‘
| part \hy DepH.of PHE) ,(Pmtcchon) Act, 1986 |
| | ' (29 of 1986) having
| ‘ x erminal fuclty x
'RG.Kar ‘743' —t 5 5 | |
| Medical College ! \ ‘,. |
|and Hospitel __|____ | \
'IPGME&R and | 87 ‘ ,
\SSKM Hospital, | 1\ {
' NRS Medical | 228 \ ;
' College and \ \ \ |
| Hospitals |
|
1

| ID & BG i 173 '

| Hospitals, 1

| Beleghata, '?

| Kolkata \ ‘.
304

Kolkata Medical
College &
| Hospitals
" Lady Dufferin
Victoria
‘ Hospital,
| Kolkata

It appears from the above data that the concentration of BDO of the

untreated waste water in the above mentioned hospitals are within

the permissible limit for discharge of waste into sewer line having
PEHy:

A NP

’\ .;‘ \‘A
HEr N SARY
ft=1 ReS o N0,

4L 9%/ &) 3
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Amendme

( wHRnY Rulvs, 2018 (amended on 16 March, 2018).
Under the ¢ s |

¢ arcumstances Mstallation of effluent treatment plant at

hospital sites v
pital sites may not be considered as necessary.

The COpY of the said reply of the State Board dated 15.09.2020 is

annexed hereto ang marked with the letter “R-1 ¢

06. It therefore respecttully prayed that Hon’ble Tribunal may pass

such order/orders as it deems fit ang proper in the interest of justice.

ABLUL z(f,yt\d’ JIOLLA DEPONENT |
CIARY

Auvocata, ¢ ¥, Calcutte

838 / 2011
Seosraon ot VERIFICATION
gh Court, Caleutts
Gate No 'EX
M:- 9831104008
Verified at Kolkata-by-the deponent above named on this the

day of October, 2020 and say that the contents of this affidavit made
in paragraph nos. 1 is true to my knowledge and those made in
paragraphs no. 2 to 5 are true to my information derived from
records and rest are my respectful submission before this Hon’ble
Tribunal.

// / 4 s Nt én",_ .
[ / DEPONENT

/
[
|

//’.1
> | e dgentiny e eiauite

pRe
NNO SIgN i my piesence

P00 FAMIL MULCA
LY.

MOTARY
avocal@e High Count, Jalculta Advocate
fragea Mo 928012011 ©nrol No
oy mmant gl intia

oun Calculla
s Mo L
VYAl
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Dr. Rajesh Kumar, 1ps ~_ WEST e Tel - 23358213 ‘
NGAL P ({ /6730
Member Secretary @ POLLUTION CONTROL BOARD Fax . 2335 281

b.gov.in
(Dapt. of Envirorment, Govi. of West Bangal) e mait ms@wbpeb.8

Mbosh Bhawan wabsite W:wab‘sov'ln
10A, Block - LA, Sector 1], Salt Lake ¢ ity ¢ity code 33
Kolkata - 700106, INDIA country code 91

Memo No. [() §-66/2001(Pt-111) nm:IS/q'bmo

To

The Principal Secretary

Govt. of West Bengal
Department of Eavironment
Pranisampad Bhawan, §® Floor.
LB-2, Sector-I1l, Salt Lake City,
Kolkata-700106

fand g t
Sub: Comments of West Bengal Pollution Control Board regarding installation of fTbT::t:
Six Medical College Hospitls in Kolkata in the matter of O.A. No. 120/2015/EZ (Su
Mookherjee-Vs West Bengal Pollution Control Board & Ors.

Ref: Your letter vide No-EN/ 1155/3C-10/2016 dated 09/09/2020

Sir,

. ; t
Enclosed please find the comments of West Bengal Polluno:_l Contr'ol Board in nspomitals i:
your afore-mentioned letter regarding installation of ETPs at six Medical College Hosp

Kolkata in the matter of 0.A. No. 1202015/EZ (Subroto Mookherjee-Vs West Bengal
Pollution Control Board & Ors.

Yours faithfully

e

[Dr. Rajesh Kumar]

Member Secretary
Encl.: As stated above.
Kl
I ofe
i
/
: ISSUED

3
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: |
Reply of West Bengal po |
09/09/2020 regarding in
No. 120/2015/¢2 (Subro
Hon'ble NGT in jts order
Pollution Contrg) Board)
SSKM, NRS Medical Colle,
Hospitals, ID & BG Hospi
Department of Health &
Department of Health &
GoWB furnlshing that in
provision as-"For discha
under the Environment
standards, it appears th
sewerage from these fa
Health & Family Welfar
Department of Environ
matter.
Comments of WBPCB:
The BOD value observed at th
Hospitals in sampling of PHE:

llution Control Boary
stallation of ETPs at
to Mookhor]«-Vs
dated 07/08/2020
directed to install
ge and Hospitals,

In response to letter vides No-EN/1155/3C-10/2016 dated
six Medical College Hospitals irf Kolkata in the matter of O.A.
West Bengal Pollution Control Board & Ors.

" O.A. No 120/2015/€2 (subroto Mookherjee vs West Bengal
ETP at six govt. medical college hospitals namely IPGME&R and
Kolkata Medical College & Hospitals, R.G. Kar Medical College &
tal & Lady Dufferin Victoria Hospital within timeframe as submitted by the

Family Welfare & pye Department, GoWB before the hon’ble Court.

Family Welfare, GoWB has written a letter to the Department of Environment,
rule-8 of Bio-Medical Waste Management (Amendment) Rules, 2018, there is 3
"8€ into public sewers with terminal facilities, the general standards as notified
(Protection) Act, 1986 (29 of 1986) shall be applicable.” So considering general
atinstallation of £Tps may not be necessary at those medical college hospitals as
cllties is being naturally treated at East Kolkata Wet Lands. The Department of

e, GOWB sought guidance from Department of Environment on this matter.

ment, GOWB has sent a letter to WBPCB seeking comments from WBPCB on this

e outlet point of untreated waste water from those six Medical College

Hospitals EB (mg/1) BOD (mg/l) as per General 80D img/l) ;
As monitored at standard of discharge to Public | Based on typical i
discharged pagint Sewer as notified under the composition of waste

Environment (Protection) Act, water quality as per
1986 (29 of 1986) having CPHEEO, 2003 (As
terminal treatment facility designed by Deptt. of PHE)

R.G. Kar Medical 143 350 250

College and Hospital

IPGME&R and SSKM 87

Hospital, Kolkata

NRS Medical College 228

and Hospitals
ID & BG Hospitals, 173

Beleghata, Kolkata
Kolkata Medical 304

College & Hospitals
Lady Dufferin Victoria | 143
Hospital, Kolkata

It appears from the above data that the concentration of BO
mentioned hospitals are within the permissible limit for disc
terminal treatment facilities as per Bio-Medical Waste Man
on 16" March, 2018),

D of the untreated waste water in above
harge of waste water into sewer line having
agement (Amendment) Rules, 2018 (amended

Under the circumstances Installation of effluent treatment

plant at hospital sites may not be considered as
necessary,

4
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Sewerage Poject, Hafpur (NGR A
Arrmase A1
The Environment (Protection) Rules, 1986
Schedule VI
General Standards for discharge of environmental pollutants
Part A - Effluents
SINo.  Parameter Standards |
Inland Public Land for  Marine coastal areas ,
Surface Sewers irrigation
water
d 2 3(a) ) 3(e) 3d)
1. Colour and odour ~ See 6 of . SeeB0f  See 6 of Annexure!
Annexure-| Annexure-
|
2 Suspended solids 100 600 200 (a) For process waste .
mgA, Max. water-100 :
(b) For cooling water
effluent 10 per cent above
total suspended matter of
. influent.
3. Particle size of shall pass 850 - (a) Floatable sofids, max. 3
suspended solids. micron IS mm.
Sieve
(b) Settieable solids, max.
850 microns.
4 (*Omitted”]
5. pH value. 55109.0 5510 9.0 551090 55090
; Temperatu shall not - - shall not exceed 5°C
; i * exceed 5°C above the receiving water
above the temperature
receiving
water
temperature
7. Oil and grease 10 20 10 20
mgh,
Max.
8 Total residual 1.0 : : 10
chiorine mgA, Max.

;3' PAGE 10F §
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Anneare A-1

sI.No. Parameter

Standards

Inland
Surface
water

BN

Public Land for Marine coastal areas

Sewers Irrgation

! 2 3(a)

) M) 3d)

9. Ammonical 50

nitrogen (as N),
mgA Max.

50

10. Total Kjeldah! 100
nitrogen ((N)] mgA,
Max.

b

a 100

1. Free ammonia 5.0

[(NHy)) mgA, Max.

50

12. [Biochemical 30
oxygen demand (5
days et 20 °C)]

[mgA, Max]

13. Chemical Oxygen 250
demand, mgh,
Max.

14. Arsenic (as As) 0.2
[magA, Max.]

02

0.2 0.2

15. Mercury (As Hg),  0.01
mgA, Max.

16. Lead (as Pb) mgd, 0.1
Max.

0.01

10

17. Cadmium (as Cd) 2.0
mgh, Max.

10

. 0.01

Hexavalent
chromium (as Cr +
6), mgh, Max.

20

19. Total chromium 20
(as Cr) mgh, Max.

20

20. Copper (as Cu) 30
mgh, Max.

30

21. Zinc (as Znymgh, 5.0
Max.

15

A%

PAGE20F S




BEFORE THE NATIONAL
GREEN TRIBUNAL
EASTERN ZONE BENCH,
KOLKATA

ORIGINAL APPLICATION

NO. 120/2015/EZ

SUBRATO MUKHERJEE
veeeeees APPLICANT(S)

VERSUS

BENGAL
CONTROL

THE  WEST
POLLUTION
BOARD & ORS.

........ RESPONDENT(S)

AFFIDAVIT ON BEHALF OF
THE RESPONDENT NO. 19

THE WEST BENGAL
POLLUTION CONTROL
BOARD.

DIPANJAN GHOSH
Advocate
W.B.P.C.B
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BEFORE THE NATIONAL GREEN
TRIBUNAL

EASTERN ZONE BENCH, KOLKATA
Misc. Application No. 44 of 2024
in

Original Application No.120/2015/EZ

Subrata Mukherjee
...Applicants

Versus

West Bengal Pollutiuon Control Board
and others.

...Respondents

AFFIDAVIT FILED BY THE
RESPONDENT NO. 25, PUBLIC
HEALTH ENGINEERING DEPARTMENT

SUDIP KUMAR DUTTA
Advocate for the State of West
Bengal.

Mob- 9874782072
Email; adv.skdutta@gmail.com




